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CENTRAL ADMINISTRATIVE TR BUNAL i

| CALCUTTA BENCH }

0.A.370 of 1996, . Date of Order: [02.9.97.

Present: Hon'ble Mr,Justice A.K,Chatterjee,Vice-Chairman,

Hon'! ble Mr, ‘M,S.Mukherjee,Adminigtrative Member, |
! . [
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' PINTU KR} DAS |

-vsi

© UNION- OF | INDIA & ORS

+ For the petitioner: NONE,

- For the respondents: Mr.M.S.Banerjee,codnseLL
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A,K.Chatteriee,V.C, .
- | |
| .

None appeais for the petitioher; Mr.M.S.Banerjee,

ld.counsel, appéaring for] the respond

+

lents, is present,

Order sheet reveals fthat none appeared for the

petitioner on several preyious dates) In suck circumstanCes, .

the application: is dismissed for @efdult,

| : ‘ .
(M.S.Mukherjee) | (A.K,CEatterjee)
Member(A) o . Vice-Chairman,
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